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DEIHI IEGISLATIVE ASSHEMBLY SECRETARIAT
‘ _ BULLETIN PRT --IT
(seneral information relating to Legislative & other matters )
Wednesday, July 10. 1096/Ashada 19, 1918 (3aka)

_No9267

DETENTION AND RELEASE OF & MIMBER
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- The following message dated 8.7.96 addressed to the
Honibla’ﬁpeé3er;'Delhi Legiéiative Assembly was recelved from
addl. DeputinOMmissionar of Police, New Delhi District,

New Delhi on 9.7.96 - .

W have the honour to inform you that Shri Ram Bhaj.
Hon'ble Member Of Tegislative hSsemblys Delhi
alongwith his other supporters was detained under
section 65 of Delhi Police act, 1978 for ai.sobeying
the lawful directions of Police from Parliament
Street, infront of police Station Parliament Street.
New Delhi at 1207 hours today ie.e. 8e7.96.

He was released at 1220 hours from Police
Station Parliament Street, Wew Delhi. +tha Same
day i.e. 8.7.96."

P.N. GUPTA
SECRETARY



